
C.P. No.562 oJ 20l7

ItElr()RE I [. \ \ ftO\ \t. ('()\tp.t\\ t_.{\\ t RIt}t \ \t.-

BENCII. AT IITJNTBAI

coltP.{\\ PEt |TIO\ \O.562 C)} 2017

In the matter ofthe Companies Act, 2013;

And

ln lhe mattcr of Petition under Section 66 of the

Companies Act. 2011 and the Rules made

thereunder:

Ancl

In thc matter of the Reduction of Equity Share

Capital of' rhe Rabo India Securities private

Limitcd.

Rabo India Securities Private Limited [CIN:
Ll(rl720MH2003PTC13971 II, a company.

incorporated under the Companies Act,

1956. having its registered oflce at 20/F.

Tower A. Peninsula Business park. Senapati

Bapat Marg. Lorver Parel. Mumbai.

Maharashtra. 400 0l3.

)

)

)

)

)

)

) . Petitioner (irnpanv

Ordcr deliYcred on 2,lh r-ovcmber, 2017

( {,r'anl:

l\1. K. Shra$at. ll€mher (.r)
Rhxrk:trt Panlula \lohan- Ilcmber (,1)

For thc Petitioner Company

l. Petirion admitted

Vr. l apan Deshpcnde and Ms. pri\a prt\rr.
Ad\ocalcs i b. Clril Arnarchand Mungaldas.

ORDER

a^^,
Pctition tlxed lirr hearing on 9,h Varch. f0l8
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Leamed Advocate for the Petitioner Company submils that this is a

Pelition seeking confirmation fiom this Tribunal of a Special Resolution

lbr reduction of the issued, subscribed and paid-up share capital of the

Petitioner Company from tNB. 6.190,348,280 (Rupees Six Hundred and

Nineteen Crores Three Lakhs Fony Eight Thousand Two Hundred and

Eighty Only) divided into 619,034.828 (Sixty One Crores Ninety Lakhs

Thirty Four Thousand Eight Hundred and Twenty Eight Only) equity

shares of INR l0 (Rupees Ten only) each to INR 1,041,833,430 (Rupees

One Hundred and Four Crores Eighteen Lakhs Thirty Three Thousand

Four Hundred and Thirty Only) divided into 104,183,343 (Ten Crores

Forty One Lakhs Eighty Three Thousand Three Hundred and Forty Three

Only) equity shares of lN-R l0 (Rupees Ten only) each, by cancellation of

514.851.485 (Fifty One Crore Forty Eight Lakhs Fifty One Thousand Four

Hundred and Eighty Five Only) equity shares of INR l0 (Rupees Ten

only) each at a price of INR 10.10 (Rupees Ten and paise Ten Only) per

equity share, held by Rabo Merchant Bank N.V. The said reductiofl of

capital shall be effected by retuming to the shareholders an amount of

Rs.l0.l0 per cquity share of Rs. l0 each held by them which compdses

palment of INR 0.10 per equity share by utilizing the free reserves. The

said Special Resolution was passed by the Company in its Extra- ordinary

Gencral Mceting held on 6'h day of October. 2017

Within seven (7) days iiom the date ofthis order, the petitioner Company

is directed to serve notice of the hearing of the petition upon the Central

Govemment through the Regional Director, Westem Region, Ministry of

Corporate Aflairs. Mumbai, Maharashtr4 Registrar of Companies,

Maharashtra, Mumbai, and the unsecued creditors of the petitioner

Company pu.suant to Sectioir 66(2) of the Companies Act, 2013 with a
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direction that they may submit their representations to the Tribunal, ifany,

rvithin a period ofthrec months fiom lhe date ofreceipt ofthe said Notice

and a copy of such representations shall simultaneously be served upon

the Petitioner Company. l'ailipg which it shall be presumed that they have

no representations to make on the proposed capital reduction.

Leamed Advocate for the Petitioner Company submits that there are no

securcd creditors ofthe Petitioner Company as on 6tl October,2017.

Within seven (7) days from the date of this order, the petitioner Company

is dirccted lo publish notice of the dare of hearing of the petition in two

newspapeG. viz. in Free press Joumal (Mumbai edition) in English

language and in Navshakti (Mumbai edition) in Marathi language.

The Petitioner Company to file afndavit in this Tribunal not later than

scven days Aom the dale of issuance of the said notices mentioned in

paragraph 4 above and publications of the notice in the newspapers as

mentioned in paragmph 6 above.

sd/-
, sd/-
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